
Annexure-3

Today Homes and Infrastructure Pvt. Ltd.
31.10.2019 
31.10.2022

Date of 
receipt **

Amount claimed Amount 
of claim 
admitted

Nature of Claim Amount 
covered by 
security 
interest

Amount 
covered by 
guarantee

Whether 
related party?

% of voting 
share in COC

1 Deepak Katiyar ** 7513667 6213666 Unsecured Loan No No No 0.06 -               -                     1,300,001        
2 M/s Shree Resham Textiles Mills Ltd * ** 790142043 315741010 Unsecured Loan No No No 2.81 -               -                     474,401,033   
3 Sunder Sham Batra/Mohinder Batra ** 14455504 7253299 Unsecured Loan No No No 0.06 -               -                     7,202,205        
4 S.S.Batra & Sons(HUF) ** 19375752 9463308 Unsecured Loan No No No 0.08 -               -                     9,912,444        
5 MK Batra & Sons(HUF) ** 19375752 8419835 Unsecured Loan No No No 0.07 -               -                     10,955,917     
6 Majestic Builtwell Pvt Ltd ** 67045470 23875161 Unsecured Loan No No No 0.21 -               -                     43,170,309     
7 ARS Securities Pvt Ltd* ** 28084000 7360000 Unsecured Loan No No No 0.07 -               -                     20,724,000     

TOTAL 945992188 378326279 3.37 567665909

Amount of 
any mutual 
dues, that 

 may be set off

Amount 
of claim 

not 
admitted

Amount 
of 

contingent 
claim

Name of the corporate debtor
Date of commencement of CIRP:
List of creditors as on

List of Unsecured financial creditors (other than financial creditors belonging to any class of creditors)

S No. Name of Creditor Details of claim Details of claim 



-                 NIL
-                 NIL
-                 NIL
-                 NIL
-                 NIL
-                 NIL
-                 NIL

Amount of 
claim under 

verificati
on

Remarks
, if 

any


